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. The Principal District & Sessions Judge (HQs), Central, THC‘. ,'
. The Principal District & Sessions Judge, New Delhi, PHC. .

The Principal District 8: Sessions Judge. North-West, Rohini.
The Principal District & Sessions Judge, South, Saket.

. The Principal District & Sessions Judge, South-West, Dwarka.

. The Principal District & Sessions Judge. West, THC.
. The Principal District & Sessions Judge, East, KKD.
. The Principal District & Sessions Judge, South-East, Saket.
. The Principal District & Sessions Judge, Shahdara, KKD.

I0. The Principal District & Sessions Judge. North, Rohini.
<>oo\|o-/._.i_~.Jio—

Sub.: Workshop on Implementation of Juvenile Justice (Care & Protection of Children)
Act, 2015 & Building Synergy for Children’s Courts, Principal Magistrates JJB,
Members Social Worker JJB & Special Juvenile Police Unit (Half oi‘ total strength)
on 06"‘ October, 2023.

Respected Sir“ Madam.

As per approval of the l-lon‘ble High Court of Delhi, the Delhi Judicial Academy is
tn.-niucting J ‘ll*a/'lu-lrop on Implementation of Juvenile Justice (Care & Protection of
('/rilr/run) Aer, 2015 am! Bull!/ilig Synergy’ for Children's Courts, Principal Magistrates JJB,
.\/lcmbcrs Social Worker JJB and Special Juvenile Police Unit (Half of total strength) on
t)(>"' October, 2023.

The nomination list of Judicial Officers for the aforesaid programme is enclosed as
Anncxure ‘A’.

It is requested that nominated Judicial Officers posted in your district may kindly be _
communicated about their nomination in the aforesaid programme through your good office.

lln case an Officer requires exemption from attending the programme, he/she may move
".l~.cii- upplication in advance through the concemcd Ld. Principal District 8: Sessions Judge. If '
‘ire exemption is required on urgent basis, an intimation to that effect may be sent to the
wadcrny through e-mail. followed by a fon-nal application duly forwarded by the concemed Ld.

Principal District & Sessions Judge. In case the nominated officer is transferred, the
\tlL‘t3ESSOI‘ Jutlge shall stand nominated for the programme automatically.

The nominatctl Judicial Officcrs may kindly be advised not to list unyjudicitll work On
ri(i"‘ October. 2023. so that litigants and lawyers are not inconvenienced. In casc some judicial r
in-rk has already been listed, it may be preponcd or adjourned accordingly, to the extent ;
pn.\'$il\lt'I.

With regards, ‘

Yours faithfiilly,
l
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AS directed copy Of letter N0. DJA/Trg/MS-12/1730/2023/3694 dated 25"‘ August, 2023
received from the Delhi Judicial Academy, Dwarka, New Delhi, forwarded to :-

<1‘l"g.""!\'f"

Ms. Sonam Gupta, Principal Magistrate, JJB-III, Central, Sewa Kutir, Kingsway Camp, Delhi.
The PS to Ld. Principal District & Sessions Judge (HQs), Delhi. 4
The Branch tn-charge, Facllitati Centre, Tis Hazari Court, Delhi.
The Website Committee,  Hindi, Tis Hazari Court, Delhi.
The LAYERS for uploading the same.
The Branch In-charge, Pool Car Section, Tis Hazari Courts, Delhi

(K “)3? , J3)
District Judge (Co mercial Court)-D7

Offlcer In—charge Judicial Branch, Central
for Principal District & Sessions Judge(HQs)

Tis Hazarl Court, Delhi.

l I
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Nomination List for

Annexure ‘A’

Workshop on Implementation ofJuvenile Justice (Care & Protection of Children)
Act, 2015 & Building Synergy

for Children's Courts, Principal Magistrates JIB & Special Juvenile Police Unit
(Half of total Strength)

Oil

06"‘ October, 2023

Sl.No. Name of Officer Present Posting No. District Place of Posting

DHJS
,_. Ruby Alka Gupta ASJ (POCSO) ,_¢ East KKD
N . Devendra Kumar Sharma ASJ (POCSO) ;_¢ South Saket
U! Pooja Talwar ASJ (POCSO) ,_¢ South-West Dwarka
-P . Bhawani Shanna ASJ (POCSO) ;._- Shahdara. KKD

Ll Anu Aggarwal ASJ (POCSO) O'\ South-East Sa.ket

6
. Jay Thareja ASJ (POCSO) -h North-West Rohini

7 Kumar Raj at ASJ (POCSO) 7 West THC
8 Chhavi Kapoor ASJ (POCSO) l New Delhi PHC
9 Meenu Kaushik ASJ (POCSO) 5 North Rohini

DJS

10 Preeti Agarwala ’ East Complex,
Vishwas Nagar

Principal Magistrate JJB- Family Court
IV

ll Tanvi Khurana Principal Magistrate, JJB-
V East Vishwas Nagar

12 Sonam Gupta I11 QentralPrincipal Magistrate, JJB- Sewa Kutir,
Kingsway Camp


